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(iv) Education : Vocational and Tcch. Scholarship*, 

Meritcriom Scholarship to SC.

(v) Hostel for SC Girls.

(vi) Hostel for SC Boys.

(vii) Subsidy for Small Scale and Cottage Industries.

(viii) Improvement of living conditions of  Sweeper* 
ana Scavengers.

(ix) Free supply of Books and Stationary to SC stu-
dents.

(x) Harijan Development Corporation.
%

(xi) Coaching facilities to SC students.

(xii) Meritorious scholarship to ORGS.

(xiii) Grant-ill-Aid to non-official  organisation

(xiv) I egaJ aid to SC*.

(xv) Construction of Building fur SC Boys (PECCj 
Two lltsldL

(xvi) Omttruruon wrlfare of Dmoufied I ribes—-pur- 
chase of land for Sanskar Ashram.

(xvii) Welfare of SC/ST and other Backward clasm.

• xviii) Directorate and Administration.

OTHERS 1. A residential institution for the care and rrhabtli
tat ion of rrlrased from correctional mmtuitnns.

■1. Grant-in-Aid to voluntary organiMtiom.

Cultural voluntary orgauisalinns in 

State

10332. SHRI PIUS TIRKEY:  Will

the Minister of EDUCATION be 
ed to state:

(a) how many voluntary  cultural 

organisations are there in ihe country 
which get Central Government grants;

(b) whether Government are aware 

that these cultural voluntary organisa-

tion do not submit the audit<?d state-
ment of account* and reports,

(C) how many such cultural-voiuu* 

tary-organisationj have not submitted 

the statement of accounts and reports;

(d)  how many organisations locate"! 
in Delhi have not submitted th« state-
ment of account and reports; aud

<e) whether Government propose lo 
take action against such organisation''

«

THE MINISTER OF STATE IN THF 

MINISTRIES OF EDUCATiON  ANL 

CULTURE AND SOCIAL WELFARE 

(SHRIMATI SHEII*A KAUL): (j) 28 

voluntary cultural organisation*  at*" 
getting Central Covcmment grants.

(b) All voluntary cultural organisa-

tions receiving grants are required to 
submit audited statement ot accounts 

faHing which further grants to these 
organisations arc not given and action

for the recovery of grants is tsken

(c) 2 such organisations have  no* 

MibmitteJ their  statement of accounts.

(d) None.

(e) Ye*, Sir.
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